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THE GAUHATI HIGH COURT AT GUW HATI

HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VU-24/ 2003t //s?1 rt
Smti. Jayashree Bora,

It. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Dr. Manash Baruah,
Special Judge, Assam

Guwahatr.
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December,2024.Dated Guwahati the

Casual leave.

Your letter No. Spl./9074/2024, dtd. 06.12.2024.

Sir,

with reference to the above, I am directed to inform you that your prayer for
casual leave on 09.12.2024, has been granted. The ne*t senior most Judiciar officer
available at the station shall remain in charge of your court and office during your absence.

Yours faithfully,

S'A

M No.HC.VI l-2412003t tl(o-o tA dated fr-tz'21
]T. REGISTRAR (VIG ILANCE)

Copy to

*4,he Project Manager, Gauhati High Court
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